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ot examina.tion and these points have 
been daI'ified by the Central Board ot 
Secondary Education only recently. 

(b) The decision to affiliate the 
schools to the Central Board s,ands; 
but the date ot actual ~ has 
yet to be dectded by the Administra-
tion in consultation ,",ith the Central 
Board. 
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Bodies Of Newly Born Babies 

~8 . Shrl Vishwa Nath Pandey: Win 
the Minister of Home Affairs be 

pleased to state: 

(a)whether it is a fact thal Delhi 
Police found the bodies of three newly 
born infants on the 13th February, 
1964 in Ddhi without claimant; arn:! 

(b) if so, the steps (iovernment 
propose to take for the protection of 
!l.lch new born children? 

The Minister of State In the Minis-
try of Home Affairs (Shri lIathl): (a) 
No, Sir. Only one dead body of II 
newly born male child was hund on 
the said date. 

(b) such newly born children. if 
found alive, are admitted in the Found-
ling Home, Nangia Maternity Home, 
Shakti Nagar, Delhi, managed by the-
Government. 

Con'Jt.nlction or Houses on Hire-
PurchMe System 

128"-r Shri Yashpa) Singh: 
l Shrj Tul.,idas Jadhav: 

Will the Mini9i('T of Home 1 ~ 

be pleasOd to state: 

(a) whether it hag been deCIded by 
the Delhi Administration to allot a 
plot to L.I.C. for construction of hOUSf'3 
for ppoplc agaimt hire-purchase 
system; 

(b) if so. the salient features of the 
scheme; and 

(c) when the first lot of houses is 
likely to be ready? 

The Deputy Minister in the ~

try of lIome Affairs (Shri L. N. 
Misra): (a) No, Sir. 

(b) and" (c). Do not arise. 

Barauni-Delhi Product Pipeline 

1285. Shri R. S. Pandey: Will the-
Minister of Petroleum and ChemicaIs-
be pleased to state: 

(a) whether the proposed Barau'l1i-
Delhi Product Pipeline will be only 
upto Kanpur and not upto Delhi; and-

(b.) if so, the reasons therefor·! 

The Minister of Petroleum and Che-
micals (Shrl HUmayun Kabir): (a) 
Yes, Sir. 

(b) ExtensiOn' of the pipeline up to 
Delhi was not considered necessary on. 
economic grounds. 




